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ing to Lok Sabha Starred Question No.
81 on 26th February, 1974, only inform-
ed the House of the decision to set up a
group to make a feasibility study for
establishing a plent for the manu-
facture of ofl from coal based on the
exploratory study made by National
Committee on Science and Technology
and Planning Commission and that
decisions regarding implementation
would be taken on the hasis of this

report.

Government set up an Expert Group
in September, 1874, headeg by Dr. K.
R. Chakravorty. The Group review-
ed the procesg technologies available
in India and abroad and submitteq its
report in April, 1877. The report is
under examination of the Government,

Bridge over River Zira om No. &
. National Highway

4079. SHRI GANGANATH PRA-
DHAN: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether the construction work
of Bridge over the river Zira on
No. 6, National Highway at Bargarh
in the District of Sambalpur, Orisss
hes been suspended since long; and

(b) if go, the reasons thereof?

THE PRIME MINISTER (SHRI
MORARJI DESAID): (a) and (b). Yes,
Sir.

Work wag suspended becanse five
out of the eight well-foundations had
been plugged by the executing agency
of unsafe levels higher than the ap-
proveg design levels.

After detailed further investigations
protective measurey for ensuring the
safety of the bridge have since been
finalised and the State Government
:;e p:k.casﬂn. “n:::i for completing

e Wi already véed by them
25th May, 1877. aty on
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Screening of Blue Films in Delhf

408l. SHRI MUKHTIAR SINGH
MALIK: Will the Minister of INFOR-
MATION AND BROADCASTING be
Pleased to state:

(a) whether Government are
aware that blue films are clandess-
nely screened in some posh colonies
of Delhi/New Dslhi; and

(b) if so, whether Government
propose to investigate into the
matter?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI!
L K. ADVANI): (a) No such case
bas come to the notice of Government,

(b) Does not arise.





